
• 

• 

o 500 MVA 400/220 kV 
ICT-1 no. 

o 400 kV ICT bay (AIS) 
(including associated 
tie bay) -1 no. . 

o 220 kV (AIS) ICT bay -
1 no. 

,. 

2. The Central Transmission Utility of India Limited, vide its letter dated 7.11.2024, has recommended 
for the grant of 8 transmission licence to the applicant to establish the proposed transmission 
system. i 

3. Based on the material available on the record, the Commission, vide order dated 26.2.2025 in 
Petition No. 4~2024. has proposed to issue a transmission licence to the applicant for 
establishmentoflhetransmission scheme as noted in para 1 above. 

4. A copy of Iti appl"lCation. afong with its annexures and enclosures, made by the applicant for the 
grant of an ~ter.J$taJe transmission licence to POWERGRID Ramgarh Transmission Limited 
before the accessed at the www.powergrid. in/subsidiaries or inspected by any 

Comnni",.iol"" ,ntriCE> by following the laid down procedure. 

5. patsuance of clause (a) of sub-section (5) of Section 15 of the Act that 
SU!~gElsti,OIi!. otcobjec~QI's. i any, to the Commission 's proposal to grant a transmission licence to the 

sent to the undersigned by 11.3.2025 at the above noted address. The 
nlliioot'lllrir'''·''''''.J',i"",rlafter.the specified date shall not be considered. r 

6. 


